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Advocate, Shri Shobhit Chauhan for the petitioner. The case is fixed for the
argument. However, the counsel informs that the process of settlement in the
present case 1s in advance stage and settlement may come.
In view of this, one more opportunity is granted for the same.The
case is fixed for report of settlement or argument on 15" November, 2017.
The matter be listed on 15" November, 2017
: Sof

Date: 12/10/2017 H.P. Chaturvedi, Member(Judicial)
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